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Sar Pradeep souniar, io. counsel for e appucand.
Sani G Aganwal, id. ASC for tae respondents.
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L1 1. counsel [OT he applicant ha the grievances of e apphcaig  as

SO o be Temedicd i Gus O.A. have been redressed, Rence ne wous,
W WILIUTAW wils APDLCALON.

2. Since Lie apDLCAND Nas QO Le ceiiels as sought in e appiicaud
copy of wilcly oraer has been filed. which be kept on recora, this pra
aliowd.

3. Tais apocaion stands gisposed of as withdrawn.
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